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Modern Air Navigation System

2515. SHRI ANIL MADHAV DAVE: Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether Airports Authority of India (AAI) has developed any modern Air
Navigation System (ANS) for improving navigation;

(b) if so, the details thercof along with its features and expenditure incurred on
its development;

(c) whether this is being implemented at various airports in India;
(d) if so, the names of airports with such facility; and

(¢) whether this system can be used for non-aviation purpose as well and, if
so, the details thercof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) and (b) Yes, Sir GAGAN (GPS Aided GEO
Augmented Naviagation) is an Indian satellite based navigation system, developed
jointly by Airports Authority of India and Indian Space Research Organisation. It
comprises 15 ground stations located at various airports collecting and processing
GPS data through two Master Control Centres and transmitting corrections to users
through two GEO satellites using three uplink stations. The GAGAN system provides
very accurate and high level of integrity satellite signals for precision air navigation
over the entire Indian Airspace. The expenditure till October, 2014 for the GAGAN
project is ¥777.08 crores.

(c) and (d) GAGAN signal covers the entire Indian Airspace covering all the
airports, it can be exploited for aircraft operations with suitable aircraft equipage
and procedures.

(e) Yes, Sir. There is potential of sector-specific utilization of GAGAN system for
its use in non-aviation sector such as Railways, Road Transport, Shipping, Defence,
Science and Technology, Mining, Agriculture etc.

Linking of international flights to domestic centres

$2516. SHRI RAMDAS ATHAWALE: Will the Minister of CIVIL AVIATION
be pleased to state:

(a) whether it is a fact that Government has formulated a plan to link international
flights to domestic centres;
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(b) if so, the details of advantages that Air India and Indian Airlines are likely
to get as a result of this plan; and

(c) by when this plan is likely to be commenced?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) No Sir.

(b) and (c) Do not arise.
Poor financial conditions of airline companies in India

2517. DR. PRADEEP KUMAR BALMUCHU: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether it is a fact that the financial condition of most of the Airline
companies of India is not good and sustainable;

(b) if so, the details thereof;

(c) whether the Department of Centre for Asia-Pacific Aviation reveals the same
thing about Indian airline companies' financial conditions;

(d) if so, the details thereof and the reasons therefor; and

(¢) whether any corrective steps are being taken by Government to safeguard
airline companies and make them sustainable?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(DR. MAHESH SHARMA): (a) and (b) Profits and losses of public and private
airline operators in India during 2013-14 is given in the Statement (See below).

(c) and (d) Centre for Asia Pacific Aviation (CAPA) is the provider of independent
aviation market intelligence, analysis and data services etc. and not a Government
department. The details of profit and loss of public and private airline operator as
available with the Government are being given in Statement as mentioned above.

(¢) The Government has taken several measures like persuading State Governments
to reduce Value Added Tax (VAT) on Aviation Turbine Fuel (ATF), allowing direct
import of ATF by Indian Carriers as actual users, permitting foreign airlines to
participate upto 49 per cent in the equity of scheduled air transport undertaking,
allowing External Commercial Borrowings (ECB) for working capital requirement
of airine industry for a period of one year subject to a total ceiling of US $1
billion and tax concession for parts of aircraft and testing equipment for third party

maintenance, repair and overhaul of civil aircraft.



